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Vasectomy of 18 years old boy at 

Ghaxiabad
*470 SHRI LALJI BHAI Will the

Minister of HEALTH AND FAMILY 
PLANNING be pleased to state:

(a) whether according to a news ap
peared in “Nav Bharat Times" dated

the 19th February, 1973 that one 18 
years old boy An and Kumar was 
done vasectomy at Ghaziabad Hospi
tal after maung him drunk, ai«(*

(b) if so, what steps are being 
taken by Mimsty so that such cases 
do not happen’

THE DEPUTY MNISTER IN THE 
MINISTRY OF HEALTH AND FAMI
LY PLANNING (SHRI KONDAJJI 
BASAPPA) (a) The report received 
from the Govermrent of Uttar Pra
desh shows that one 5^n Anand Ka 
mar was operated upon for vasectomy 
at Gha^abad on lJth February 1973 
It is however not a fact 1hat he was 
only 18 years old and that the opera
tion was performed afler making Hm 
drunk.

(b) Strict instruct on$ tQ State Gov
ernments are already there to ensure 
proper eligibility of persons before 
sterilization

sft sim«ct *TYf : 
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SHRI KONDAJJI BASAPPA- It is 
not correct. In his own application 
he has mentioned that he is 28 years 
old So it is not a fact
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THE MINISTER OP HEALTH AND 
FAMILY PLANNING (SHRI R, K. 
KHADILKAR): We have referred this 
matter to the Government of U.P. Cer
tainly we will try to ascertain the facts 
and take further steps.

WRITTEN ANSWRS TO QUESTIONS

Rabi Plan for Wheat in Bihar and 
Central aid thereof

*468. SHRI RAMSHEKHAR PRA
SAD SINGH- Will the Minister of 
AGRICULTURE be pleased to state:

(a) whether Bihar Government had 
brought 65 lakh acres under the emer
gency rabi cultivation;

(b) whether the Bihar Government 
had drawn a long rabi wheat plan;

(c) whether Union Government has 
helped the State Government for ful
filment of its plan?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): (a) 
to (c) The Government of Bihar had 
drawn up a plan for bringing 60 lakh 
acres under wheat, 9 lakh acres under 
gram and 1 lakh acre under hybrid 
maize during the rabi season this year. 
Estimates of area actually sown to 
different rabi craps are not yet avail
able.

Under the Emergency Agricultural 
Production Programme launched in 
the country with the object of increas
ing the production of rabi and sum
mer crops this year the Government 
of India have provided loan assistance 
to the tune of Rs. 17.07 crores to the 
Government of Bihar for implement
ing quick-maturing minor nrigation 
programmes which could be completed 
by the 31st March 1973. The schemes 
taken up with this assistance include* 
commissioning of existing tubewells, 
construction of State deep tubewells, 
river pumping sets, construction of 
large diameter wells, energisation of 
tubewells, bamboo borings, hand 
pumps drity homing® etc. In addi

tion a short-term loan of Rs. 7 crores 
has also been released to the State 
Government for purchase and distri
bution of agricultural inputs like 
seeds, fertilisers and pesticides.

New Social Welfare Schemes

*469. SHRI M. M. JOSEPH:
SHRI MUHAMMED SHERIFF:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether recently Government 
have chalked out any new social wel
fare schemes for the country; and

Ob) if so, the salient features there
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI 
ARVID NETAM)- (a) and (b> A lum
ber of new schemes, including expan
sion and modification of some existing 
schemes, are being worked out in con
sultation with tlv> State Governments 
and the Planning Commission. It will 
be difficult to furnish details until the 
Fifth Plan is finalised.

Proposals to Declare Rivers and 
Water Channels as National 

Waterways
*471. SHRI R V. SWAMINATHAN* 

SHRI DEVTNDER SINGH 
GARCHA:

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether Union Government are 
considering a proposal for declaring 
certain important rivers and water 
channels as National Waterways; and

(b) if so, the proposed rivers and 
water channels which will be declared 
as National Waterways?

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI RAJ BAHA
DUR): (a) and (b). Government have 
accepted in principle the recommenda
tions of the Bhagavati Committee that




